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Suspension of Nl,ht TraiDs between 
Lumdin, and Mariani 

(Shrl L. Achaw SlnKh: 
·591. ~ Shri Ra,hunath Slnrh: 

L Shrl P. C. Borooah: 
Will the Minister ()f Railways be 

plea~ed to state 

(a) whether it is a fact that all 
night trains between Lumding and 
Mariani junctions on Pandu Tinsukia 
region of NEF Railway have been 
su.'IpE'nded with effect from the 17th 
February, 1961, due to the activities 
of hostile Nagas; 

(b) whether the suspension of trains 
is due to 1he injury received by two 
soldiers while on night patrol duty; 

(c) if so. whether the f'tfective steps 
have been taken to check the hostile 
aetion on this section of the Railway; 
and 

(d) when the running of night 
trains on this section is likely to be 
resumed? 

'!'be Deputy Minister of RaUwa,.. 
(SIlrt Sbabaawall: KhaD): (a) Run-
ning of only One Up and one Down 
Pa.'15enger trains during night was 
suspended Irom 17th February to 28th 
February 1961. 

(b) These pa.uenger trains wen' 
lu!\ptmded to avoid anticipated hostile 
aetivitiPl{. 

(c) Yes, Sir. 

(d) Normal train service hu already> 
been resumed from 1st March liMn. 

brnaluO Dam 

( Shri Ram KrtsIwI Gupta:· 
-592. ~ Shri Bameshwar Tutia: 
L Shill BanphI Tbakar: 

Will the Minister of lrrlpUoa aDd· 
Power be pleased to refer to the reply 
given to Starred Question No. 74 on' 
the 15th November, 1960 and state: 

(a) whether the area likely to be 
submerged under Karnafull Dam hu 
bc<>n ascertained; and 

(b) if so, the detai ~ thereof? 

The Deputy Minister 01 lrrlcaUoa . 
and POwer (Sbrl HaW): (a) Not 
yet as the area likely to be submerced· 
can only be estimatt'd altt'r the sur· 
veys in hand have bc£'n completed. 

(b) Does not arise. 

FOOd Zoo. 

r Sbrl HarlAb Chandra 
I Matbur: 

·591. ~ Shrl PallPrkar: 

l Shrl Osmaa All 1OIaa: Rhrl Blbhutl Mblhra: 

Will the Minister of Food aad AIri-
culture be pl(·ased to statl': 

(a) whether existing Food Zones 
have recently been expanded; 

(b) it BO, what t'hanllf'1 have oc<en 
brought about; 

(c) with what ('trect; and 

(d) whether It is an ad-hoc arrange. 
mt'nt Or a part of phasc.'Ci Pl'Olramme7 

The Depal, Mln1ster 01 Food ami 
~D1ture <Shrl A, M. Tboaaaa,: 
Ca) nnd (b). With effect from 

24th November. lHO. a modi-ned zonal 
arrangement was introduc("(! un&>r 
whkh wheat. wht'tlt-product. and rice 
can b4' t'xpo,'ted from Madhya-
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Pradesh to the States of Maharashtra 
and Gujarat by licensed traders. 

(c) Th;s modified zonal arrangement 
has helped in bringing down the 
prices of rice and wheat in Maha-
rashtra and Gujarat States and has 
also enabled the cultivators of 
Madhya Pradesh to obtain better prices 
for their produce. 

(d) The Government of India conti-
Tlue to review the zonal arrangements 
1rom time to time and make such ad-
justments as are considered neces-
sary. the object being to widen the 
Zonl's wherever possible. This modi-
fied zonal arrangement has been made 
in pursuance of the same policy. 
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Pennisslon to Railway Employee to 
contest ElectiOn 

$595. Shri Tridib Kumar Chaudhurl: 
Will the Minister of Railways be 
pleased to state: 

(a) whether it is a fact that an 
Assistant Weigh Clerk, Kusunda, 
Eastern Railway. contcstt'd election to 
Dhanbad Municipalitv in November, 
1960 and was elected as a Commis-
sioner; 

(b) whether this is permissible un-
der the Railway Servi('e Conduct 
Rules; 

(c) whether he had obtained spe-
cial permission to contest the elec-
tion: and 

(d) thl:' arlion proposed to be taken 
in the matter? 

The Deputy Minister of Railwa,.. 
(Shrl S. V. Ramaswamy): (a) Yes, 
Sir. 

(b) No. Sir. 

(c) No. Sir. 

(d) His incremen t has been wi tb-
held for two years with cumulative 
effect and he has been asked to J't"silD 
from ~ Municipal Commisaionenhip 
at on~. 




